S.N NAME OFDISTRICT CASE TYPE CASENO. DATE OFDATE OFNO. OFNO. OFNO. OF
O COMMERCIAL COURT INSTITU DISPOSAL DAYS DAYS ADJOUR
TION BETWEEN BETWEEN NMENT
THE DATETHE FINALGRANTE

OF HEARING D

INSTITUTI AND
ON  ANDJUDGMENT
DISPOSAL

ISH. VIDYA PRAKASH/ [Suit for Recovery ICS COMM-+24.01.202 [03.06.2025 130 17
ISH. SANJEEV KUMAR 113/2025 |5
IAGGARWAL, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)-01
[Suit for Recovery ICS COMM- [15.03.202 [04.06.2025 446 5 1
1366/2024 W
[Suit for Recovery ICS COMM-10.12.202 [04.06.2025 176 17 1
1361/2024 K
2 ISH. RAJESH KUMARICENTRAL CS (COMM) CS 11-09- | 03-06-2025 265 1 NIL
IGOEL, DISTRICT] (COMM)/ 2024
WUDGE (COMMERCIAL 1002/2024
ICOURT)-02
CS (COMM) CS 11-11-2024| 03-06-2025 204 1 NIL
(COMM)/
1230/2024
CS (COMM) CS 18-01- [03-06-2025 136 1 NIL
(COMM)/ | 2025
80/2025
OMP (I) (COMM.) OMP (I) 06-05- | 03-06-2025 28 1 NIL
(COMM.)/ 2025
423/2025
OMP (COMM.) OMP 25-07- | 05-06-2025 681 6 1
(COMM.)/ 2023
132/2023
CS (COMM) CS 14-10- | 05-06-2025 234 NIL NIL
(COMM)/ | 2024
1123/2024
OMP (I) (COMM.) | OMP (I) 25-02- | 05-06-2025 100 12 1
(COMM.)/ 2025
208/2025
CS (COMM) CS 27-10- [06-06-2025 588 1 NIL
(COMM)/ 2023
1406/2023
3 IMS. DEVENDERICENTRAL |NIL
[KUMAR SHARMA,|
IDISTRICT JUDGE),)
ICOMMERCIAL COURT-
03
14 ISH. ANIL KUMARICENTRAL TRADE MARK CS 21.07.202| 04.06.2025 | 684 DAYS 6 DAYS NIL
ISISODIA DISTRICT] (COMM)- 3
WUDGE (COMMERCIAL 1068/2023
ICOURT)
5 [SH. MANOJ KUMARCENTRAL [NIL
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-05
6 [SH. NEELAM SINGH, |[CENTRAL CS (COMM) 2/2024 [19.12.2023] 05.06.2025 | 534 DAYS | 21 DAYS NIL
[DJ COMM-06 TIS HAZR]|
ICOURT CENTRAL
[IDELHI
CS (COMM) 142/2020 P3.02.202( 06.06.2025 [1950 DAYS| 25 DAYS NIL
CS (COMM) 538/2023 P6.03.2029 06.06.2025 | 823 DAYS [ 30 DAYS NIL
CS (COMM) 711/2022 |23.07.202| 09.06.2025 1052 DAYS| 15 DAYS NIL
2




CS (COMM)

2285/2022

27.03.202
2

09.06.2025

977 DAYS

8 DAYS

NIL

IGUPTA, DISTRICT]
WUDGE, COMMERCIAL
ICOURT-07

[SH. MUKESH KUMARCENTRAL

INIL

[SH. GORAKH NATH|
[PANDEY, DISTRICT]
WUDGE, COMMERCIAL
ICOURT

ICENTRAL

TRADE MARK

CS
(COMM)-
883/2024

16.08.202
4

03.06.2025

294 DAYS

3 DAYS

NIL

[SH. DEEPAK GARG,
IDISTRICT JUDGE),
ICOMMERCIAL COURT+
09

ICENTRAL

INIL

1o

[SH. AJAY PANDEY,
IDISTRICT JUDGE),
ICOMMERCIAL COURT

ICENTRAL

INIL

11

ISH. S.S RATHI,|
IDISTRICT JUDGE,
ICOMMERCIAL COURT

(CENTRAL

12

ISH. RAVINDER BEDI,
IDISTRICT JUDGE),
ICOMMERCIAL COURT

ICENTRAL

INIL

3

|SH. M.K NAGPAL,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICENTRAL

ICS(COMM)

U845/2021

20.11.2021)

24.05.2025

1318

25

m

(COMMERCIAL
ICOURT)-01

[SH. DINESH BHATT , DJWEST

INIL

15

IMS. VINEETA GOYAL,
IDISTRICT JUDGE]|
(COMMERCIAL
ICOURT)-02

IWEST

INIL

16 |[SH. RAGHUBIR SINGH|

IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-03

IWEST

INIL

7

IAGGARWAL, DISTRICT|
HUDGE (COMMERCIAL
ICOURT)

ISH. SANJEEVIWEST

INIL

18

ISH. AJAY GUPTA,|
IDISTRICT JUDGE]
(COMMERCIAL COURT)

IWEST

INIL

19

IMALHOTRA, DISTRICT]
DUDGE (COMMERCIAL
ICOURT)

[SH. NARESH KUMARWEST

INIL

20 [|SH. PULASTYANEW INIL
[PARAMCHALA, IDELHI
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-01

21 SH. BALWANT RAINEW INIL
[BANSAL, DISTRICTIDELHI

HUDGE (COMMERCIAL
ICOURT)

22

IMA. HIMANI|
IMALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)-03

INEW
IDELHI

INIL

23

IDISTRICT
HUDGE(COMMERCIAL
ICOURT)

IMS. SAVITA RAO,SOUTH

INIL

24

ISHUKLA BHARDWAJ,
IDISTRICT
HUDGE(COMMERCIAL
ICOURT)

IMS. ANURADHASOUTH

INIL




25

26 S

[SH. SANDEEP YADAV [SOUTH

INIL

ISINGH, DISTRICT]
HUDGE (COMMERCIAL)

H. SANJEEV KUMARSOUTH

INIL

27

[SHARMA, DISTRICT]
HUDGE(COMMERCIAL
ICOURT)

ISH. LOKESH KUMARSOUTH

INIL

28

IDISTRICT JUDGE

ISH. LAL SINGH,SOUTH-

[EAST

INIL

29

IDISSTRICT JUDGE

IMS. NIKHIL CHOPRA,SOUTH-

IEAST

Commerical
Cases

IcS
(COMM)/18
l5/2025

l03.04.202

03.06.2025

61

N/A

30

ISH. VRINDA KUMARI

ISOUTH-
I[EAST

INIL

131

IBALIGA

MS. ANU GROVERSOUTH-

[EAST

32

ISH. BHUPESH KUMAR

ISOUTH-
[EAST

INIL

33

IBHARIHOKE, DISTRICT]
HUDGE(COMMERCIAL
ICOURT)

IMS. NEERASOUTH-

[EAST

INIL

34

IDISTRICT JUDGE|
(COMMERCIAL
ICOURT-07)DIGITAL,
ISOUTH-EAST,  SAKET]
ICOURT

IMS. NIRJA BHATIA, LD.SOUTH-

IEAST

INIL

35

[TRIPATHI, DISTRICT]
HUDGE(COMMERCIAL
ICOURT)

ISH. RAJ KUMARSSOUTH-

[EAST

INIL

36

IKUMAR, DISTRICT]
HUDGE (COMMERCIAL
ICOURT)

ISH. DEVENDEREAST

INIL

37

IMS. RUBY ALKA|
IGUPTA, DISTRICT]
HUDGE (COMMERCIAL
ICOURT)

I[EAST

INIL

38

IMALHOTRA, DISTRICT
WUDGE
(COMMERCIAL)-01

[SH. SANJEEV KUMARNORTH-

IEAST

INIL

139

IGARG, DISTRICT]
WUDGE, COMMERCIAL
ICOURT-01

ISH. BRIJESH KUMARSHAHDAR

A

INIL

IDISTRICT JUDGE,
(COMMERCIAL COURT)

IMS. KIRAN BANSAL,SHAHDAR

A

INIL

la1

I, DISTRICT JUDGE,
ICOMMERCIAL COURT

ISH. SANJAY SHARMA-SHAHDAR

INIL

IMATTO DJ (COMM-04)

ISH. PAWAN KUMARSHAHDAR

A

INIL




4

43 [MS. PREETI AGARWALNORTH- |NIL
IGUPTA, DISTRICT|WEST
WUDGE, (COMMERCIAL
ICOURT)
44 [SH.VINOD YADAV INORTH- |NIL
WEST
l4s [SH. AMIT KUMARJ/NORTH |NIL
[DISTRICT JUDGE,|
ICOMMERCIAL COURT
46 |SH. UMED SINGH,NORTH INIL
IDISTRICT JUDGE]
(COMMERCIAL)
47 [SH. RAJ KUMAR,SOUTH |NIL
IDISTRICT JUDGEWEST
(COMMERCIAL COURTH
01
U8 [SH. VIKAS DHULL,SOUTH INIL
IDISTRICT JUDGE,WEST
ICOMMERCIAL COURT.
4o [SH. AMIT BANSAL,/SOUTH |NIL
IDISTRICT JUDGEWEST
ICOMMERCIAL COURTH-
03
50 |SH. RAKESH PANDIT,SOUTH CS(COMM) 327/2024 |03.07.202| 02.06.2025 | 334 DAYS | 09 DAYS NIL
[DISTRICT JUDGE,WEST 4
ICOMMERCIAL COURT-
04
CS(COMM) 351/2023 [31.07.202| 03.06.2025 | 673 DAYS | 14 DAYS 3
3
CS(COMM) 240/2024 [30.04.202| 04.06.2025 | 400 DAYS | 07 DAYS 1
4
CS(COMM) 241/2024 [30.04.202| 04.06.2025 | 400 DAYS | 07 DAYS 1
4
CS(COMM) 218/2023 [29.04.202[ 05.06.2025 | 768 DAYS | 08 DAYS NIL
3
CS(COMM) 153/2024 [12.03.202| 09.06.2025 | 454 DAYS | 07 DAYS NIL
4
CS(COMM) 534/2024 |25.10.202| 09.06.2025 | 227 DAYS | 14 DAYS NIL




	Three Adjournment

